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AKR Finance Limited

19042021

113,95,850.00

1,13,95,850.00

Loans and
 Advances

provided to the
co

a.32%

1) Verified with the books of accounts and
other supporting documents

2) Claim admitted under Operational
Creditor cateog

3) Hence,the claim i admitted in fullfor
RS.1,13,95,850/- under section 53(1)(1)

ARSanthanakrishnan

19042021

448771100

448771100

Loans and
g,

ivances
provided to the
co

T) Veriied with the books of accounts and
other supporting documents

2) Clim admitted under Operational
Creditor cat

3) The claim s admitted in fullfor
Rs44,87,711/-under section S3(1)(1)

S Krishna Ties & Potteries

19042021

22534413400

22208913400

Loans and

Advances
provided to the
co

32,55,00000

N

1) Verified with the books of accounts
there is an unreconciled difference of
Rs32.55,000.

2) Clim admitted under Operational
Creditor cateogery

3) The claim s admitted partly for
R5:22,20,89,134/- under section 53(1)()

12022021

3103550400

2579997400

Trade
receivables

9.78%

523553000

N

1) Claim has been verified n ight of the
NCLT order dated 31.10.2022

2) The Claimis party admitted for
Rs257,99,974/- under sec S3(1)(0)
subject 10 approval of NCLT for
modification of the List of stakeholder

3) Claim admitted details: Principal -
R5.52,74,600/-; Court Fee- Rs. 13,2319/
 Interest- Rs. 1,92,01,855/-

Therma Limited
TOTAL

27.22.63.159.00

26377266500

525053000




